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I, the Chairman of the Committee on Private Members' Bills and 
Resolutions, having been authorised by the Committee to present the 
Report on their behalf, present this Fourth Report of the Committee. 

2. The Committee sat on the 15th March, 1954, to consider the 
Resolutions set down in the List of Business for Thursday. the 18th 
March, 1954. 

3. The Members concerned whose Resolutions had been included 
in the agenda for the 18th March, 1954 had been invited to the sitting. 

4. The Committee having considered all the aspects of the Resolu­
tions in the List of Business for the 18th March. 1954, recommend 
the following time-table:-

(I) Resolution regarding cncouragm, of F.w1 
Planning. 

(2) Resolution regarding Abolition of the 
Second Chamtier at the Ccnm. 

(3) Resolution relJardiDg Prolrlbition II!DODJ the 
Army. the Navy aud the Air Force. 
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M. ANANTHASA~ANAM AYYANGAR. 
NEW DELHI, 

The 16th March, 1954. 
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